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Heard Shri i4K1dhj, learned 

counsel for the petitioner and Shri Ashok 

Mohanty, learned Senior Standing Counsel U-jj 	 rr 
(Central). 61#La,~ L ' 

The Original Application is disposed 	V7' 	~t--v 
of at the admission stage with d directioh 

P . a 
that the candidature of the applicant shal 	Pv1 	u 

be considered, a long with the names of '~~z 
Employment Exchange, sponsored candidates 	 )i1{ te 
if and when the post of .D.E.P.M., 
Narasinghpur is notified. 	)past service 

may be t]cen into consideration by tI-a 

respondents to the extent permissible by 

rules. 	 Jj 

Hand over copies of the orders to 	 p. 

the counsel for both sides. 
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